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ClVIL APPEAL NO. 16897/1996

Kar nat aka Wakf Board .. Appel | ant
Vs.
State of Karnataka & Anr. .. Respondent s
(Wth office report)
Wth C A No. 16898/ 1996, C A No. 16899/ 1996,
C. A No. 16900/ 1996, C. A. No. 16895/ 1996
DATE : 27.2.2003 Thi s/ These matter (s) was/were
called on for hearing today.
CORAM
HON BLE MR. JUSTICE S. RAJENDRA BABU
HON BLE MR JUSTI CE AR LAKSHVANAN
For Appellant (s) : M. Irshad Ahnmad, Adv.
For Respondent (s) . M. Sanjay R Hegde, adv.

M. Satya Mtra, Adv.
M. Anil Kumar M shra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Not to be taken up today.

(Meenu Set hi) (Om Prakash)
Court Master Court Master



